iTEMNO.203 COURT NO. 4 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).17/2010

(From the judgenent and order dated 11/09/2009 in MFA No.9164/2004 of The
H GH COURT OF KARNATAKA AT BANGALORE)

DR (MRS.) MALATH RAVI, MD. Petitioner(s)
VERSUS
DR B.V . RAVI MD. Respondent ( s)

(Wth appln(s) for exenption from filing OT., pernission to file
addi ti onal documents and prayer for interimrelief and office report)

(FOR FI NAL DI SPCSAL)

Date: 08/07/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R M LODHA
HON BLE MR JUSTI CE SUDHANSU JYOTI MUKHOPADHAYA
For Petitioner(s) M. Shant ha Kumar V. Mahal e, Adv.
M. Harish S.R, Adv.
M. Raj esh Mahal e, Adv.
For Respondent (s) M. Balaji Srinivasan, Adv.

M. K Vijay Kumar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

A letter has been circulated by M. Balaji Srinivasan,
advocate for the respondent, praying for time for filing counter
af fidavit.

Counter affidavit may be filed within two weeks.

Rej oi nder, if any, may be filed by the petitioner wthin
two weeks therefrom

List the matter after four weeks.

| (Raj esh Dham) | | (Renu Di wan)
| Court Master | | Court Master



